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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 91/2025/EZ

In The Matter of:
Sibnath Chakraborty
... APPLICANT
VERSUS
State of West Bengal & Ors.
. RESPONDENT(S)
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COLLECTOR, HOWRAH.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 52/2025/ EZ
In The Matter of:
Sibnath Chakraborty
.. APPLICANT
VERSUS
State of West Bengal & Ors.
-3/57 2025
31 NOweeTe 0
. RESPONDENT(S)

REPORT OF THE FACT- FINDING COMMITTEE IN THE FORM OF AFFIDAVIT
ON BEHALF OF THE RESPONDENT NUMBER 05, DISTRICT MAGISTRATE &

COLLECTOR, HOWRAH.

1, Deepap Priya, D/o Sri 1. Palraj, by faith- Hindu, by occupation-service,
presently posted as District Magistrate & Collector, Howrah, having office at
New Collectorate Building, 3rd Floor, 6, Rishi Bankim Chandra Road, P.O &
P.S & District: Howrah, Pin: 711101, do hereby solemnly affirm and declare

as follows: -

1. That, I am working as District Magistrate & Collector, Howrah district,
having my office at New Collectorate Building, 3¢ Floor, 6, Rishi

OTARY
13/ \B\a‘nklm Chandra Road, P.O & P.S & District: Howrah, Pin: 711101, and
/ ‘/ K V""‘I\Qm\well acquainted with the facts and circumstances of the case and
Lol e et ,¢as' su h ! am competent to swear, sign and ajiarm this fact-finding

) ‘ 3
‘ oy me 7{ yln the form of affidavit.
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2. That this report of the Fact-Finding Committee in the form of affidavit is
filed in compliance to the Solemn Order dated 07.08.2025, passed by
the Hon’ble National Green Tribunal, Eastern Zone Bench, Kolkata.

3. That the Hon’ble Tribunal in paragraph 20 of the Solemn Order dated
07.08.2025 (hereinafter referred to as the said Solemn Order) has been

pleased to constitute a Fact-Finding Committee comprising of the

following members: -

(1) District Magistrate & Collector, Howrah or his representative not
below the rank of Additional District Magistrate (ADM).

(i1) Howrah Municipal Corporation, through its Municipal
Commissioner or his representative, and

(iiif  Senior Scientist, West Bengal Pollution Control Board,

That in paragraphs 21 and 22 of the said Solemn Order the Hon’ble
Tribunal has been pleased also to interalia direct the Committee to visit
the site in question and submit a Fact-Finding Report with regard to
the allegations as stated in the Original Application and the District J
Magistrate Howrah shall be the Nodal office for all logistic purposes and
for filing the Fact-Finding Report on affidavit.

4. That in pursuance to the Solemn Order dated 07.08.2025, passed by
the Hon’ble Tribunal, accordingly Committee has been constituted
comprising of the following members:

(i) Sri Azar Zia, ADM (LR) & D. L. & L. R. O, Howrah,

(ii)  Sri Bimalendu Mal, Environmental Engineer, WBPCB, Howrah
Regional office, :

(iiij  Sri Manas Das, Secretary, Howrah Municipal Corporation.

mmittee inspected the site in question on 25.08.2025 and made
AN whe ‘lelkwmg observations.

‘ &b ).,,;_‘ i\"" ‘(a, “Fhe site in question is an alleged pond located at 253, Sarat
\‘.CI\ 2 )J\"; / /bhatter]ee Road, P.S. Chatterjee Hat, Shibpur, Howrah. The
NN <j</ /
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site is bordered by residential buildings on three sides. An

open drain runs along the fourth side.

(b) The area was found to be densely covered with wild vegetation
and hydrophytes, making it difficult to ascertain the presence
of water or the exact dimensions of the water body.

(c) Significant solid waste dumping was observed along the

roadside edge of the alleged p
the Committee that both nearby res

ond. A local resident informed

idents and external parties

use the area for waste disposal.

(d) A domestic waste outlet was identified, through which

effluents may be flowing into the area.

(e) A second pond was found in the vicinity, also filled with wild

vegetation and solid waste, indicating a broader issue of poor

waste management in the area.

Photocopy of the Inspection Report of the Fact-Finding Committee

along with coloured photographs and annexures are collectively

annexed herewith and marked with the letter R-1°.

5. That it is therefore respectfully prayed that Hon’ble Tribunal may pass

such order/orders as it deems fit and proper in the interest of justice.
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r the State of West Bengal &
Collector, Howrah




VERIFICATION

Verified at Kolkata by the deponent above named on this the .......
September, 2025 and say that the contents of this affidavit made in
paragraph nos. 1 is true to my knowledge and those made in paragraphs no.
2 to 4, are true to my information derived from the office records and rest are

my respectful submission before this Hon’ble Tribunal.

Identified by me /O‘D
@9&“-\/

eponent
istrict Magistrate
Advocate Bistrict 8 9
For the State of West Bengal Cellector, Howrah

SULEMNCY AFFIRMED & DECLAREN
BEFORE ME ON IDENTIFICATL

ZHMAL KR, MITRA
OTARY HOWRAH
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, EASTERN ZONE
BENCH, KOLKATA
Original Application No. 9 1/2025/EZ

In the matter of:

Sibnath Chakraborty

... Applicant
- Versus -
State of West Bengal 8 Ors.
... Respondents

REPORT OF THE FACT-FINDING COMMITTEE

Constituted by the Hon'ble National Green Tribunal, Eastern Zone Bench,

Kolkata, Vide Order dated August 7, 2025
1. INTRODUCTION AND CONSTITUTION OF THE COMMITTEE

In compliance with the solemn directions of the Hon'ble National Green T ribunal
(NGT), Eastern 7one Bench, Kolkata, vide order dated August 7, 2025, in the

aforementioned matter, a fact-finding committee was constituted to investigate

allegations concerning the filling of a pond.
The Committee comprises the following members:
o Shri Azar Zia, Additional District Magistrate (L & LR), Howrah

e Smt. Bimalendu Mal, Environmental Engineer, WBPCRB, Howrah Regional

Office, West Bengal Pollution Control Board
« Shri Manas Das, Secretary, Howrah Municipal Corporation

2. INSPECTION DETAILS

An on-site inspection was conducted by the Committee on August 25, 2025, at

spection was facilitated by the presence of the following officials

departments:

4 L4
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Officer-in-Charge. Environment Section,

o Shri Partha Pratim Sadhukhan,
Mistrct Administraton. Howrah
d . S vir s District
o Shn Kanchan De. Assoctate Officer I',n\wm)mm,nl Section,

Administration. Howrah

o Shri Chamak Mazumder. District Fishery Officer (Norrnnl]. [Towrah
o Smt. Mousunn Ghosh. Assistant Fishery Officer, Howrah
own Survey Unit, Howrah

Shri Animesh Kumar Ghosh, Officer in Charge, T
ssistant Engineer (Survey), Howrah Municipal Corporation

o Shri Bidur Royv. A
ached to the office of th

¢ Town

¢ Shn Tanmoy Ruidas. Revenuc Inspector att

Sumey Unit. Howrah

3. FINDINGS OF THE INSPECTION

estion is an alleged pond located a
The Committee’

t 253, Sarat Chatterjee Road,

The site in qu
s key findings are as

p . Chatterjee Hat. Shibpur. Howrah.
follows:

Location and Surroundings: The site is bordered by residential buildings

[ ]
on three sides. An Open drain runs along the fourth side. The plot
information details are annexed as Annexure '‘A-1°.

o Vegetation and Water Presence: The area’'was found to be densely covered

with wild vegetation and hydro'phytes, making it difficult to ascertain the

presence of water or the exact dimensions of the water body.
o Solid Waste Dumping: Significant solid waste dumping was observed along
D

the roadside cdge of the alleged pond. A local resident informed the

Committee that both nearby residents and external parties use the area for
N S d

waste disposal.

Domestic Effluent Discharge: A domestic waste outlet was identified

T,m*ru\li which cffluents may be flowing into the area.
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shows that the water body has remained intact in its general arca and

dimensions since at least 2011, There is no visible evidence of a large-scale,
deliberate filling of the water body over the past 14 ycars. Howecver, the
intermittent presence of vegetation is noted.

4. RECOMMENDATIONS AND PROPOSED ACTIONS

Based on the inspection and findings, the Committee recommends that the

following authorities may take immediate and necessary action under the

relevant provisions of the law:
1. Howrah Municipal Corporation (HMC):

« Initiate action under the extant Laws and byelaws to address nuisances,

pollution, and the improper maintenance or filling of ponds.
2. Town Survey Unit, Howrah:

o Take action under the relevant provisions of the West Bengal Land
Reforms Act, 1955, to address unauthorized conversion or filling of water
bodies.

3 Commissioner, Howrah Municipal Corporation (as Competent

Authority):

o Impose Sections 5 and 17A of the West Bengal Inland Fisheries Act,
1984, which prohibit the discharge of polluting substances and the
unauthorized conversion of water areas for purposes other than
aquaculture.

The Committee notes that the Assistant Director of Fisheries, Howrah, has

already requested HMC to take necessary action vide letter no. 698/IF/Aug-
07ADF/Howrah dated August 26, 2025, a copy of which is annexed as Annexure

'A-3'.

5. ANNEXURES
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Tribunal's kind reference:
e Annexure 'A-1': Authenticated plot information of the land in question.

e Annexure 'A-2': Satcllite imagery of the site taken at regular intervals since

2011.

e Annexure 'A-3: Photocopy ol the letter from the Assistant Director of

Fisheries. Howrah, to the HMC.

e Annexure 'A-4': Photographs taken during the inspection on August 25,

2025.

Submitted by:

Name & Designation Signature
Shri Azar Zia
Additional District Magistrate (L & LR) & g/

D.L. & L.R.O., Howrah

; Smt. Bimalendu Mal

Environmental Engineer, WBPCB, Howrah (%&w.%ﬁum&w -/1 ?.,k

Regional Office

Shri Manas Das

Secretary, Howrah Municipal Corporation /
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e Office of the Town Survey Unit, Howrah o
) 3, Kartick Dutta Road, Howrah — 711 101 /
Memo No. 2109 /TSU/2025 — Date : 04.09.2025

>
o’

To

The Additional District Magistrate

And

District Land & Land Reforms Officer,

Howrah.
Sub.: Joint inspection report of the land at HMC holding No.-253, Sarat Chatterjee Road,
Howrah. '
Ref: Original application No.-91/2025/EZ before the National Green Tribunal, Eastern
Zone Branch, Kolkata

Sir,

As directed, a joint inspection was conducted in presence of yourself, special LAO,
Howrah, Officials of Howrah Municipal Corporation, Officials of Fisheries department and the

undersigned with other officials of this office on 25/08/25.
Now, as per joint inspection report, HMC holding No.-253, Sarat Chatterjee Road,

Howrah corresponds to RS plot No.- 89,90,91,92 corresponding to LR plot Nos 100,99,102,103
of mouza —Shibpu, Sheet No.- 85 respectively, the details of the plots are mentioned in the
annexed joint inspection report submitted by the Revenue Inspector.

All the authenticated copies of plot information of the plots in bengali and english version
and copy of joint inspection report are enclosed herewith for your kind perusal and taking

necessary action.

Thanking you.
Yours faithfully,
Officer-in-Charge,
Town Survey Unit, Howrah
Memo No. 2109/1 /TSU/2025 Date : 04.09.2025
Copy to:
\)/Special Lan Acquisition Officer, Howrah (H.L.T) for his kind information and taking necessary
action.

Yours faithfully,
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To

The Officer In-Charge

Office of the Officer In-Charge

Town survey Unit, Howrah

3, Kartick Dutta Road, Howrah-711101

Sub: Report Regarding Joint Inspection near Holding No. 253, Sarat Chatterjee Road, Howrah (Old H.M.C Holding
No. 325, Circular Road, Howrah), P.S- Chatterjechat regarding Complaint/Application of Sibanth Chakr.aborty
related to filling of Water Body, vide Original Application No.91/2025/EZ_before the National Green Tribunal,
Eastern Zone Branch, Kolkata

Respected Sir,

A Joint-inspection regarding the matter mentioned in the above subject has been conducted on 25.08.2025 at around
12:30P.M. . During Joint-Inspection (i)A.D.M & D.L & L.R.O, Howrah sir and Officials of Office of the A.D.M & D.L &
L.R.O. Howrah (ii) Special L.A.O, Howrah and Officials of Office of the Special L.A.O, Howrah and (iii) O.C, T.S.U,
Howrah and Officials of Office of the O.C, T.S.U, Howrah (iv) Officials of H.M.C and (v) Officials of Fisheries Department,
Govt. of W.B have been present there. During Joint- Inspection some Local People have also been present there. .

As per the above mentioned Original Application No.91/2025/EZ of Sibanth Chakraborty, the applicant
mentioned in the above mentioned Application/Complaint the R.S Plot No.89, 90 and 118 and L.R Plot No. 85,100, 143, all
Plots are of Shbibpur Sheet No. 85 but it has been observed as per the available copy of R.S Mouza Map of Shibpur Sheet
No.85 and available copy of Part of H.M.C Sheet No.103 and il has been also known from the verbal declaration of the
present local peopie that (i) Area of R.S Plot No.118 (Corresponding L.R Plot No. 128) (ii) Area of L.R Plot No.85
(Corresponding R.S Piot No. 77/360) (iii) Area of L.R Plot No. 143 (Corresponding R.S Plot No.132) (all plots are of Mouza
Shibpur Sheet No.85) are not corresponding to the above mentioned H.M.C Old Mother Holding No. 325, Circular Road,
Howrah.

It has been known from the verbal declarations of the present Officials of H.M.C and verbal declarations of local
people during joint-Inspection that Present H.M.C Holding No. of H.M.C Old Mother Holding No. 325, Circular Road,
Howrah are 253. and 253 (Part). Sarat Chatterjee Road, Howrah.

During said Joint-Inspection available Copy of Part of H.M.C Sheet No.103 and available copy of R.S Mouza Map of
Shibpur Sheet No.85 have been compared and it has been observed as per roughly eye estimation basis that the area of H.M.C
Old Mother Holding Ne. 325, Circular Road, Howrah which is marked in the available Copy of Part of H.M.C Sheet No. 103
is corresponding to the area ol'R.S Plot No.s 89, 90, 91, 92 of Shibpur Sheet No.85.

As per the available records of R.S & L.R K.B & Computerized L.R, Record-Status of the said plots are given below:

[ Mouza and | RS Plot | Recorded | Recorded in R.S | Correspondin | Recorded Recorded in L.R | Total
Sheet No. No. | Classificati | Khatian No.s ¢ L.R Plot | Classification as | Khatian No.s | recorded
| [ on as per No. per L.R Record ’area of the
' | RS ! | Plot
I ; | Record . S | A— eodiee o UnAcre)
Shibpur 1 89 ! Pukur 157,61, 351, 352, 1 100 “Pukur Par” 4, 20, 185, 212,-} 0.0201
' Sheet |' J Par” 353, 354, 355 222, 235 462, | |
No.§3 i o 537,545,614 |
; 90 | “Pukur” 57, 61, 351, 352,199 *Pukur” 4, 20, 185, 212,10.2171
i ’ 353, 354, 355 222, 235, 462, |
337, 545, 614,
191 “Basw™ | 62 102 “Bastu™ 166, 245, 268.10.0785 |
‘ ! 334, 341, 379, l
: l 423, 470, 474,
: 476, 478, 488, (
524, 561, 578,
i 587, 596 J
57, 61. 351, 352. 1 103 Vit 20, 185, 212, 10,0650 |
353, 354. 355 222, 235, 462,
537, 545, 614,

819
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(Continuation after Page No.01/02)

During Joint-Inspection some residential buildings/ Pucca structures have been observed there and as per roughly eye
ted on the area of R.S Plot No.91 & 92

estimfnion basis it has been observed that the said buildings/ Pucca structures are situa
of Shibpur Sheet No.85.

During ‘Joint-lnspeclion another pucca residential building/ Pucca structure has also
roughly eye estimation basis it has been observed that the said building/ Pucca structure is situated on som
Plot N0.90 of Sibpur Sheet No.85. It has been also observed as per roughly eye estimation basis that some po

Plot No. 89 & 90 are situated as Common Passages situated there. . .
It has been also observed as per roughly eye estimation basis that the remaining maximumn Portion of R.S Plot No. 90

is situated as water logged very low vacant land filled with bushes and grasses where some heap of garbage have been also
observed and adjacent to the R.S Plot No. 90, the remaining maximum Portion of R.S Plot No. 89 is situated as low land
filled with bushes and grasses where some heap of garbage have been also observed.

been observed there and as per
e portion of R.S
rtions of the R.S

roughly eye estimation basis that the presently situated
H.M.C Holding No. 253, and 253 (Part), Sarat Chatteriee
«Annexure:P-4” in Page No.33, 34, 35, 36, in the said
matched with the said remaining portion of L.R Plot
aining portion of L.R Plot N0.99 (Corresponding R.S

During Joint-Inspection it has been observed as per
water logged Portion of land situated on portions of Present
Road, Howrah, (Photographs of which have been attached as
Application N0.91/2025/EZ of Sibanth Chakraborty) physically
No.100 (Corresponding R.S Plot No.89) and with the said rem
Plot No0.90) (all plots are of Mouza Shibpur Sheet No.85).

a has been attached with this enquiry report as Annexure-A,

A Not to Scale Sketch map of the above mentioned are
B,C,D,E,F,G, H.

Some photographs of the location have been attached with this enquiry report as Annexure-

This report is submitted to your end along with all the mentioned attachments for your kind information and taking

necessary action. Thanking you.

Enclosure: %\W (fg) Sheets only.

Date: 25.08.2025
Yours faithfully

‘W.C2M> _
Revenue Inspector ’lﬂﬂpﬁéz..(
0/0 Town Survey Unit, Howrah

Town Survey Unit, Howrah

(Page No.02/02)
A
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Government of West of West Bengal
Office of the Block Land and Land Reforms Officer
-Plot Information-
District- Howrah Block- Howrah Town Survey [0515185]
Mougza- Shibpur Sheet-85 J.L. No. - 01 P.S - Shibpur
Plot No. - 99 Classification - Pukur Area of Land (Acre)- 0.2171

Sabek Plot No. - 90

Khatian No Classification Share Share Area (Acre) Details of Raiyat/ Lessee Remarks

4 Pukur 0.0313 0.0068 Ajit Kumar Mukhapadhyay
S/O- Tarak
Address- Andul (Purbapara)
P.O- Andul

20 Pukur 0.0313 0.0068 Abani Kumar Mukhapadhyay
S/O- Tarak
Sanag- Andul (Purbapara)
P.O- Andul

185 Pukur 0.1250 0.0271 Tarak Mukhapadhyay
S/O- Kailash Chandra
Address- Andul (Purbapara) Road
P.O- Andul

Pukur 0.0312 0.0068 Dulal Kumar Mukhapadhyay
S/O- Tarak Kumar
Address- Andul (Purbapara)
P.O- Andul

-
~

222 Pukur 0.0625 0.0136 Dipakcharan Chattapadhyay
S/O- Jibankrishna

Address- 315, Circular Road,
Shibpur

235 Pukur 0.0625 0.0136 Nabindra Chattapadhyay
S/O- Prasanna
Address- 315, Circular Road, Sibpur

462 Pukur 0.0312 0.0068 Radharani Debi Mukhapadhyay
W/O- Tarak
Address- Andul (Purbapara)
P.O- Andul

/omon}% % \\

'1‘ \
_rw"‘r

Page | of 2 MC’
W gl

(PN /
| Lo 1< B
N2 / A “ﬁ\(p’ e
N\ . VI O
N \ / ‘(an\ D

10 SEP 2025 A




Y of ¢ off MEFw fiFfREs FaT e
N (GG ERCLI S
G- T3S e
cen- freE _ - 38
s M - 85 AT - S aer-  FETE
ST - 8%
0 R RG] sfim sEEEr(a) - 0.3

WAEF W1 k- »o

afewm W T or fawe(a)  RERSA/TN foraae e

ED% T/ IET o.ov¢e 0.059Y SeTaaS GG
fFroT-FHIT ¥
Me-315 , SEE @& IREFES

e8e qga/ /S oW 0.00b ST FNA ST
freT-sfeT 5aF
r-318 @ TR @S

58 3/ IFR 0.0u¢ 0.059Y sfareT SEIETR
FroT-THAFS
Te-315 , SETE ETS IRELE

poo ﬁﬁ/ﬁ?{ 0.9999 0.0438 ST (AT ATRSH RIS
fro-SRETE TFS pE R
i-a (e TS (FTS IREREIRR

oglod/r0¢ °

q:dv PI



District- Howrah
Mouza- Shibpur Sheet-85
Plot No. - 99

Sabek Plot No. - 90

-6= (R~ @ﬂf’“‘mm) |

N Gpvernment of West of West Bengal
Office of the Block Land and Land Reforms Ofticer
-Plot Information-
Block- Howrah Town Survey [0515185]
J.L. No. - 01 P.S - Shibpur

Classification - Pukur Area of Land (Acre)- 0.2171

Khatian No Classification

Share Share Area (Acre)

Details of Raiyat/ Lessee Remarks

537 Pukur

545 Pukur

614 Pukur

830 Pukur

0.0625 0.0136 Satyabrata Chattapadhyay

S/0O- Kamalkrishna
Address- 315, Circular Road,
Shibpur

0.1667 0.0362 Santosh Kumar Chattapadhyay
S/0O- Satish Chandra

Address- 318, Circular Road,

0.0625 0.0136 Haribhola Chattapadhyay

S/O- Rajanikanta
Address- 315, Circular Road, Sibpur

0.3333 0.0724 Gananayak Projects Private Limited
S/0- Director Pankaj Kumar Singh
Address - 5,Nityadhan Mukherjee

Road, Shibpur, Howrah

1.0000 0.2173

(*Th \_.Q@\'&M&:R\;m “Ihe mention Khatian, shall be determined according to Share of Plot in that Khatian.)

e —
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N Government of West of West Bengal
Office of the Block Land and Land Reforms Officer
-Plot Information-

District- s

istrict- Howrah Block- Howrah Town Survey [0515185]
Mouza- Shibpur Sheet-85 J.L.. No. - 01 P.S — Shibpur

Plot No. - 100 Classification — Pukur Par Area of Land (Acre)- 0.0201

Sabek Plot No. - 89

Khatian No Classification  Share Share Area (Acre) Details of Raiyat/ Lessee Remarks

4 Pukur Par 0.0313 0.0006 Ajit Kumar Mukhapadhyay
S/O- Tarak
Address- Andul (Purbapara)
P.O- Andul

0.0006 Abani Kumar Mukhapadhyay
S/O- Tarak
Address- Andul (Purbapara)
P.O- Andul

(V%)
—
w

20 Pukur Par 0.0

185 Pukur Par 0.1250 0.0025 Tarak Mukhapadhyay
$/0O- Kailash Chandra
Address- Andul (Purbapara) Road
P.O- Andul

212 Pukur Par 0.0312 0.0006 Dulal Kumar Mukhapadhyay
S/0- Tarak Kumar
Address- Andul (Purbapara)
P.O- Andul

222 Pukur Par 0.0625 0.0013 Dipakcharan Chattapadhyay
S/O- Jibankrishna
Address- 315, Circular Road,
Shibpur

235 Pukur Par 0.0625 0.0013 Nabindra Chattapadhyay
S/O- Prasanna
Address- 315, Circular Road, Sibpur

462 Pukur Par 0.0312 0.C006 Radharani Debi Mukhapadhyay
W/O- Tarak
Address- Andul (Purbapara)
P.O- Andul

of the mention Khatiai, shall be determined according to Share of Plot in that Khatian.)
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Government of West of West Bengal
Oftice of the Block Land and Land Reforms Officer
-Plot Information-

District- Howrah Block- Howrah Town Survey [0515185]
Mouza- Shibpur Shect-$5 J.L. No. - 01 P.S — Shibpur
Plot No. -100 Classification — Pukur Par Area of Land (Acre)- 0.0201

Sabek Plot No. -89

Khatian No Classification ~ Share Share Area (Acre) Details of Raiyat/ Lessee Remarks
537 Pukur Par 0.0625 0.0013 Satyabrata Chattapadhyay

S/0- Kamalkrishna

Address- 315, Circular Road,

Shibpur
545 Pukur Par 0.5000 0.0101 Santosh Kumar Chattapadhyay

S/O- Satish Chandra
Address- 318, Circular Road,

614 Pukur Par 0.0625 0.0013 Haribhola Chattapadhyay
S/O- Rajanikanta
Address- 313, Circular Road. Sibpur

1.0000 0.0202
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Government of Wesl of West Bengal
Oftice of the Block Land and Land Reforms Officer
-Plot Information-
District- Howrah Block- Howrah Town Survey [0515185]
Mouza- Shibpur Sheet-85 J.L.No.-01 P.S — Shibpur
Plot No. — 102 Classification — Bastu Area of Land (Acre)- 0.0785

Sabek Plot No. - 91

Khatian No Classitication Share Share Area (Acre) Details of Raiyat/ Lessee Remarks
166 Bastu 0.0226 0.0018 Jhumpa Hazra Tin-1
S/O- Sushil

Address- 254, Sarat Chatterje Road

245 Bastu 0.1763 0.0138 Nimai Chandra Hazra Tin-1
S/0- Sadhan Chandra
Address- 254, Sarat Chatterje Road

268 Bastu 0.3885 0.0305 Pashupati Nandi Tin-1
S/0- Gourmohan
Address- 253/1, Sarat Chatterje Road

334 Bastu 0.0226 0.0018 Falguni Hazra (Das) Tin-1
D/O- Krishnadhan
Address- 254, Sarat Chatterje Road

341 Bastu 0.0226 0.0018 Bandana Hazra (Das) Tin-1
D/O- Krishnadhan
Address- 254, Sarat Chatterje Road

379 0.0030 Bela Hazra (Sardar) Tin-1
D/O- Kanailal
Address- 244, Sarat Chatterje Road
& /Sy 2t W1, it
o L rrah
li’ﬁ( Regu. 0 134
NQ\  Expiry Cal€
\\ L. 20.10.2028
/
(* The nuon Khatian, shall be determined according to Share of Plot in that Khatian )
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District- Howrah

Mouza-

plot No. - 102

Sabek plot No. - 91

423

470

474

476

478

488

Bastu

Bastu

Bastu

Bastu

Bastu

Bastu

Shibpur Sheet-85

Classiﬁcation

79

,,% - {ﬁ“p,w( ('or?/ﬁ

Ben
Office o(f; ?I:I:rlg;?)em ozzn\g/zildolia:ﬁ/ es[t(eforﬁls officer
-Plo llnfmmauon [0515185]
Block- Howrah Town survey
J.L. No. =~ ol P.S - Shibpuf
Area of Land (Acre) 0.0785

(‘Iassiﬁcalion . Bastu

Tin-1

Manu Hazrd (DaS)

D/O- Krlshnadh
54, Sarat Chatterje Road

Share

0.0226 0.0018
Address- 2

Tin-1

Rimpa Hazra

0.0226 0.0018
p/O- Sushil
Address- 2 254. Sarat Chatterje Road

Runu Hazra (Ghosh) Tin-1

0.0386 0.0030
D/O- Kanailal
Address- 244, Sarat Chatterje Road

Rupa Hazra (Das) Tin-1

0.0018
D/O- Krishnadhan

0.0226
Address- 254. Sarat Chatterje Road

0.0386 0.0030 Rekha Hazra (Das) Tin-1
D/O- Kanailal
Address- 244, Sarat Chatterje Road

Shampa Hazra Tin-1
in-

0.0226 0.0018
D/O- Sushil
Address- 254, Sarat Chatterje Road

*
nl)

1)

Ny

/
*
(* The Iy act/&ff/dre Area ofth nel
’ ¢ hyam™ - e PAitra 8
For Office '.’ se

!

\‘ \ 20.10.2028

\'\u S
\-\./.bsf/

()n Klla“all Shd” bC detcllnlned aLCOIdln to bhale ! l thdt l(h .
1 )

; /113 L
by ,a‘e f




CFrOgCAwr-

15V WP TETLAVLUSTETar aaa—s

YXzSgUYyHSCXMhhkthPrU4PFsKHvNV..

https://doc-08-c0-apps-view

I

er.googleusercontent.com/vie\\'er S...

‘ FE¥ar 3w [Df7710]
* - ) cStfins]
| WA ¢ @ off swwia ammREd a3 Mz‘g
BT G- Eahiar
- MWH Fb- want Brie erd i
- e M - s GRS st e
TR ved Gl fitg HEBUAC ) - 0.0t
RS W ®- oy
wferm = @ Y Ren wRw(n)  ameds@Efla Gaad o
e 8 I 0.0 © cody M AT
B1®1- 4 By
Hk-254 . Tas AL A
ET? -
ey ] 0,0859 o.coec Wﬁh OGN
frot-FERTH
Nk-244 , TEO SAGRT @G
B o
e TE 0.00v§ 0.0000 & TR
- FFRAA
Mk-244 , TS HIBRT (TS
o -
o=t I/ 0.00vY 0.0000 SAreT TSR
freT- SR
Wi-z44 | TTE WOE T
a—“ -
(£ <R 0.033y 0.00% S XTSR1
frer-gaus
Mi-254 , e SAGCR @S
s
S.0000 RV . 6
— i’
NN
\O,\o

For Office Use Only

- e — SEDR— b
[+ Bffie wfouEa VA @ ufme, 9 AN Te wer ak At HeRS 2@ WA

Page o ol'o

s0/03/203¢ o8.¢4 PM

9/11'2025.9:28 PN

80



District- Howrah
Mouza- Shibpur Sheet-85
Plot No. - 102

Sabek Plot No. 91

— XA
—~2—b——

Government of West of West Bengal
Office of the Block Land and 1and Reforms Otfficer

-Plot Information-

Block- Howrah Town Survey

J.L. No. - 01

Classification - Bastu

P.S - Shibpur

Area of Land (Acre)- 0.0785

[0515185]

Khatian No Classification Share

Share Area (Acre)

Details of Raiyat/ Lessee

Remarks

24 Bastu 0.0226

Bastu 0.0387

Bastu 0.0387

Bastu 0.0386

596 Bastu 0.0226

0.0018

0.0030

0.0030

0.0030

0.0018

1.0000

0.0785

Shyamal Kumar Hazra
§/0- Krishnadhan
Address- 254. Sarat Chatterje Road

Samir Hazra
S/0- Kanailal
Address- 244, Sarat Chatterje Road

Sudha Hazra
W/0O- Kanailal
Address- 244, Sarat Chatterje Road

Sunita Hazra
D/O- Kanailal
Address- 244, Sarat Chatlerje Road

Susanta Hazra
S/0- Kanailal
Address- 254, Sarat Chatterje Road

Tin-1

Tin-1

Tin-1

Tin-1

Tin-1

al 4, Nitra
L rar !
< \ |
: v 1194 ‘_:'
IS0 YAl | I)J‘t’ ,’ 'r

o G
s
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District- Howrah
Mouza- Shibpur Sheet-85
Plot No. - 103

Sabek Plot No. - 92

— 2R

N Government of West of West Bengal
Office of the Block Land and Land Reforms Ofticer

-Plot Information-

Block- Howrah Town Survey

J.L. No. - 01

Classification - Viti

p.S - Shibpur

Area oll“ Land (Acre)- 0.06

[05

50

15185]

Remarks

83

Share

Share Area (Acre)

Details of Raiyat/ Lessec

Khatian No Classification
4 Viti
20 Vit

185 Viti

212 Viti

222 Viti

235 Viti

462 Viti

0.0390

0.0313

0.1250

0.0312

0.0625

0.0625

0.0312

0.0026

0.0020

0.0081

0.0020

0.0041

0.0041

0.0020

Ajit Kumar Mukhapadhyay
S/O- Tarak
Address- Andul (Purbapara)
P.O- Andul

Abani Kumar Mukhapadhyay
S/0O- Tarak

Address- Andul (Purbapara)
P.O- Andul

Tarak Mukhapadhyay

S/O- Kailash Chandra

Address- Andul {Purbapara) Road
P.O- Andul

Dula! Kumar Mukhapadhyay
S/O- Tarak Kumar

Address- Andul (Purbapara)
P.O- Andul

Dipakcharan Chattapadhyay
S/0- Jibankrishna

Address- 315, Circular Read,
Shibpur

Nabindra Chattapadhyay
$/0O- Prasanna

Address- 315, Circular Road. Sibpur

Radharani Debi Mukhapadhyay
W/0- Tarak

Address- Andul (Purbapara)
P.0- Andul

' the mention Khatian, shall be determined according to Share of Plot in that Khatian.)
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N Government of' West of West Bengal
Office of the Block Land and Land Reforms Officer
-Plot Information-

District- Howrah Block- Howrah Town Survey (0515 185]

Mouza- Shibpur Sheet-85 J.L. No. -0l P.S - Shibpur

Plot No. - 103 Classification - Viti Area of Land (Acre)- 0.0650

Sabek Plot No. — 92

Khatian No Classification  Share Share Area (Acre) Details of Raiyat/ Lessee Remarks

537 Viti 0.0625 0.0041 Satyabrata Chattapadhyay |

S/O- Kamalkrishna
Address- 315, Circular Road, |

Shibpur

0.0048 Santosh Kumar Chattapadhyay
S/O- Satish Chandra
Address- 318, Circular Road,

545 Viti 0.0731

614 Viti 0.0625 0.0041 Haribhola Chattapadhyay
S/O- Rajanikanta
Address- 315, Circular Road. Sibpur

819 Viti 0.4186 0.0272 Soumayadeb Seth
S/O- Madan Mohan Seth

Address- 159/1, Sarat Chatterjee
Road, Shibpur, Howrah

S AR ISR YNee

1.0000 0.0651
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GOVERNMENT OF WEST BENGAL
Office of the Assistant Director of F isheries, Howrah

Raghav Plaza, 3¢ F loor, 62/2 Rose Marry Lane, Howrah-711101.
Email; ndfhowrah62@gmail.com

Memo No:698/1F/Aug-07ADF/Howrah Dated: 26-08-2025

To e (()t}’ ~
The Commissioner . ~ /%/

Howrah Municipal Corporation
&

The Competent Authority

Under WBIF Act
Sub: Complaint regarding illegal filling of water body- regarding.
Ref: Case No OA 91/2025/EZ; Sibnath Chakraborty -vs- State of WB filed at the
National Green Tribunal

Sir,

Enclosed please find herewith the Enquiry Report of the District F ishery Officer (Normal) and Assistant F ishery
Officer, Howrah regarding a complaint of illegal filling of waterbody in connection with Case No OA 91/2025/EZ; Sibnath
Chakraborty -vs- State of WB filed at the National Green Tribunal. The enquiry has been made in presence of
representative of land department and Your good office.

The enquiry found that there is a severe violation of the Inland Fisheries Act, 1984 (amnd. uptodate) u/s 17A as
prima facie, it has been found that the water body in question is being filled up.

Hence, you, being the Competent Authority vide notification no. 1748- Fish/C-1/9R-03/2017 dated, Kolkata, the
20" July, 2017 is requested to look into the matte%messaryaction as per West Bengal Inland Fisheries Act, 1984.

This is foryourkind perusal. i D’,ML_ AW 2y
- SHOWRAH i
Enclo : As stated ‘ P 31,: SIWWED | :
| ‘2 6 AUS 2025 " Yours sincerely,
) Tek
i ontents nf)f verifiad

%9 § Sd/-

————==-Assistant Director of Fisheries
e n ‘\
3 [0 ~_AR\\ owrah
Memo No:698/1(4)/IF/Aug-07ADF/Howrah 9‘/6/:’/_/"/,/’— \P\\ ated: 26-08-2025
R\

N\

H
2 D
Copy forwarded for information to: A, \
1. _The District Magistrate, Howrah IE = RUELIE §
«Z The ADM & DL&LRO, Howrah :

.‘,I [ 4. 4’!’(0‘ -J []
3. The ADM (P), Howrah L Ganoae [
4. The Deputy Director of Fisheries, Kolktata Zone. VN 00.40.2026 ,;Q
Nl N 4
N WS
e Sl QL
H Vrgg - - Y S4 4 Jite B . " ¥ .
i Sp%fdl Lang ACquiom DOCKET NO“M?\&?\‘,‘.‘“'1‘%‘7ﬁ§)ssnstant Director of Fisheries
Pittee, (1 ’rv"m“’wl‘ah oaren... <9108 Hovwrsl
— V(s TED....SD 1T L
/ _ ,/("/f) T =
> ] SPL.L.ALQ.(HIT)
RECEI VED 7 HOWRAH

(Containg
Lr=riams .
: ,\-Ji'megriefﬂeg
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ENQUIRY REPORT
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95

On the basis of case vide OA 91/2025/EZ; Sibnath Chakraborty -vs- State of WB filed at the National Green
Tribunal, the plot in question was visited on 25.08.2025 at around 11.30 A.M. by Chamak Majumder, DFO (N) and
Mousumi Ghosh, AFO in presence of the ADM & DL&LRO, Howrah; the Secretary, HMC; the Special LAO, HIT;

the representative of Town Survey, Howrah.

Location of the Spot: 253, Sarat Chatterjee Road, PS: Chatterjechat under Howrah Municipal Corporation. The spot

is beside the house of Ram Sundar Banerjee.

Schedule of the Plot:
| Mouza JL No Plot No Recorded Recorded Area
Classification
Shibpur (Sheet: 85) 1 85 Pukur 0.0065 Acre
100 Pukur Par 0.0201 Acre
143 Pukur 0.2555 Acre

The observation follows:

1. Land schedule as identified by personnel from DL & LRO.

2. The Waterbody has been divided into two parts by a narrow road leading to the house 253/2, Sarat Chatterjee

Road.

3. Existence of water found. Marshy bush in the waterbody proves the retention of water throughout the year.

4. A part of the water body appears to be filled up by garbage and domestic waste and is lying in an infested

condition at present.

5. Another part of the plot in question is heavily infested with aquatic weeds, water has turned dark and turbid.

6. The Rayats of that plots have neither maintained the waterbody properly nor used it for pisciculture; which led
to filling of that waterbody.
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o ;;I“smn: Th,e lnl.and Fisheries Act, 1984 u/s 17A & The Inland Fisheries Rule, 1985 u/s 3(a) & 3(b) have been
Wmc.d clearly in this case. Hence, as per the amendment made in clause(ii) of section 2 of the West Bengal Inland
Ishcrfcs Acl'. 1984 vide notification no. 1748- Fish/C-1/9R-03/2017 dated, Kolkata, the 20% July, 2017 and amended
rom time to time the competent authority under the said act is as follows— 5 :

(1) Mur}icipal Commissioner/Commissioner/Executive Officer of Municipal Corporation/ Municipalities/
Notified area authority within their respective jurisdiction.

Submitted to the Assistant Director of Fisheries, Howrah for his kind perusal.
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Glimpses of the Inspection held on 25-08-2025 in connection with Hon’ble
NGT, Eastern Zone Bench, Kolkata, OA No. 91/2025/EZ [Annexire-4]

Catitude: 22 569172
Longitude: 88.310366
Elevation: 17 7421 m

Measurement of pond area by TSU officials in presence of Committee

Latitude 22569152
Longitude: 88.310281
Elevation. 17.7421m
Accuracy: 10.8 m

Time 250820251211
Note DA91

ZATA
,/459/"83: N\
,// " /s‘. g .""M“*\;‘D { Wastes found dumped into the pond
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Latitude: 22.569354
Longitude: 88.310356
Ejevation: 17.4442m
Accuracy:7.3m
Time: 25-08-2025 12:14

ote: OA 91

Pond densely covered with wild vegetation and hydrophytes

Latitude 22.569147
Longitude. 88 310317
Elevation 17 7421 m
Accuracy 7.1m

Time 25-08202512:16
Note OA 91

_
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BEFORE THE HONBLE NATIONAL
GREEN TRIBUNAL EASTERN ZONE
BENCH, KOLKATA

0. A. NO. 91/2025/EZ
In The Matter of:

Sibnath Chakraborty

... APPLICANT

VERSUS
The State of West Bengal & Ors.

... RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE
RESPONDENT NUMBER 05, THE
DISTRICT MAGISTRATE &
COLLECTOR, HOWRAH.

Sri Rajib Ray
Advocate
For The State of West Bengal
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